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3 	11 5.8.96 Shri NaSarkar, counsel on behalf 

of the petitioner submits that Mj. 

Application 539/96 is not pressed. 

accordingly Mijc.Application 539/96 

is disposed of as not pressed. 

}nd over a copy of the order to 

$hri Ashok Mohanty, learned Senior 

Standing Counsel for the Respondents 

who is present and heard in the mItter,  
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